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5. Annexure-R/4 

A copy of the said cheque bearing no. 28-

001193 00016000. 

6. Annexure-R/5 

A copy of Receipt bearing No. 116 dated 29- '3b

10.04.2013 in favour of the Respondent 

Company issued by Noida. 

7. Annexure-R/6(Colly.} 

A copy of the ledger of the Water Bill '3\-50

payments made to the GNIDA and 

residential water charges cum payments 

intimations from GNIDA 

8. Vakalatnama. 

RESPONDENT 
New Delhi 

Dated:08/03/2024 
Through 

CHAUD��W OFFICES 
ADVOCATES 

K-2017, CHITTARANJANPARK
LGF, NEWDELHI-110019. 

PHNO.: 011-41053797 
EMAIL: chaudharylawoffices@gmail.com 

51   25+3/-
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ANNEXURE-R/6 (COLLY.) 311323



1� reel fo._Je_ 
ANNEXURE-R/6 (COLLY.) 

GREATER NOIDA INDUSTRIAL DEVELOPMENT AUTHORITY 

PLOT NO. 1, SECTOR-KNOWLEDGE PARK-IV, GREATER NOIDA CITY, 

GREATER NOIDA DISTRICT GAUTAM BUDH NAGAR, (U.P.) 

website. www.greaternoidaauthourity.in e-mail: authourity@gmail.gnida.in 

BUILDER RESIDENTIAL WATER CHARGES CUM PAYMENT INTIMATION 

TO, 

M/S COUNTY INFRASTRUCTURE PVT.LTD A-

39 GROUND GLOOR SECTOR-63 NOIDA 

Ref. 

As on Date 

Allotment No. 

Plot Size (in SQM) 

Plot No 

Block 

Block name 

Sector name 

Location 

Interest 

Bill date start 

GNIDA/ BRS03/10 

21-Jul-23, 11:05:41 AM 

BRS03/1000004

48000

GH-05B

N/A

Nil 

Tech zone-iv 

n/a 

Plot Size for waterbill generation (in SQM} 

12% 

22-Dec-17

48000

Outstanding at 
Dues inst. Due Amount Due date 

due Date 

1 2,96,481.00 31-03-2018 2,96,481.00 

2 13,04,532.00 31-03-2019 16,34,548.15 

3 14,34,996.00 31-03-2020 -60,872.95

4 15,78,495.60 31-03-2021 15,17,622.65 

5 17,36,345.16 31-03-2022 34,25,627.03 

6 19,09,980.00 31-03-2032 -4,697.19

7 21,00,984.00 31-03-2024

Total 10361813.76 

Outstanding balance 

Interest on oustanding balance 

Min charges for bill period 01/04/23 to 31/3/24 

Kindly Deposit 

Deposit lnat. Amount paid Deposit date 

1 31,38,617.00 2019-2020 

2 52,59,100.00 2022-2023 

3 20,96,800.00 2023-2024 

1,04,84,017.00 

-2100997.19 as on last due /deposit date

0.00 as on 21/7/23

2100964 

-13.19

Outsatanding 

at Deposit 

Date 

-1424119.15

-1828356.38

-2100997.19

Note: GNIDA OFFERS ONLINE WATER BILL PAYMENT SERVICES YOU CAN USE THIS FACILITY AFTER APPLYING KYA. KYA FORM IS AVAILABE ON 

GNIDA WEBSITE HTTP:// WWW GREATERNOIDAAUTHORITY.IN 

1. PLEASE INSURE TO DEPOSIT THESE CHARGE OTHERWISE AUTHORITY WILL TAKE APPROPRAITE ACTON TO RECOVER THE DUES.

EXPENDITURE ON RECOVERY OF ABOVE WILL BE BORNE BY YOU

"This is a computer geerated report hence require no signature

1.. Discount of 5% will be gien against payment of water charges if the annual charges is paid before 1st six month (1st april to 30th sep) of the 

financial year. 

T, ,.
c

.
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Page 1 33 

GREATER NOIDA INDUSTRIAL DEVELOPMENT AUTHORITY 

PLOT NO. 1, SECTOR-KNOWLEDGE PARK-IV, GREATER NOIDA CITY, 

GREATER NOIDA DISTRICT GAUTAM BUDH NAGAR, (U.P.) 

website. Www.greaternoidaauthourity.in e-mail: authourity@gmail.gnida.in 

BUILDER RESIDENTIAL WATER CHARGES CUM PAYMENT INTIMATION 

TO, 

M/S COUNTY INFRASTRUCTURE PVT.LTD 

A-39 GROUND GLOOR SECTOR-63 NOIDA

Ref. 

As on Date 

Allotment No. 

Plot Size (in SQM) 

Plot No 

Block 

Block name 

Sector name 

Location 

Interest 

Bill date start 

Plot Size for waterbill generation (in SQM) 

GNIDA/ BRS03/10 

23-jun-23, 11:46:05

BRS03/1000004

48000

GH-05B

N/A

Nil

Tech zone-iv

n/a

12%

22-Dec-17

48000 

Dues inst. Due Amount Due date 
Outstanding at due 

Deposit Inst. Amount paid Deposit date 
Outsatanding at 

1 2,96,481.00 31-03-2018

2 13,04,532.00 31-03-2019

3 14,34,996.00 31-03-2020

4 15, 78,495.60 31-03-2021

5 17,36,345.16 31-03-2022

6 19,09,980.00 31-03-2032

7 21,00,984.00 31-03-2024

Total 10361813.76 

Outstanding balance 

Interest on oustanding balance 

Min charges for bill period 01/04/23 to 31/3/24 

Kindly Deposit 

Date 

2,96,481.00 1 31,28,617.00 2019-2020 

16,34,548.15 2 52,59,100.00 2022-2023 

-60,872.95

15,17,622.65 

34,25,627.03 

-4,697.19

83,87,717.00 

-4697.19 as on last due /deposit date

0.00 as on 23/6/23

2100984.00 

2096286.81 

Deposit Date 

-14,24,119.15

-18,28,356.38

Note: GNIDA OFFERS ONLINE WATER BILL PAYMENT SERVICES YOU CAN USE THIS FACILITY AFTER APPLYING KYA. KYA FORM IS AVAILABE 

ON GNIDA WEBSITE HTTP:// WWW GREATERNOIDAAUTHORITY.IN 

NOTE: 

1. PLEASE INSURE TO DEPOSIT THESE CHARGE OTHERWISE AUTHORITY WILL TAKE APPROPRAITE ACTON TO RECOVER THE DUES.

EXPENDITURE ON RECOVERY OF ABOVE WILL BE BORNE BY YOU

34
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Payee Name 

Allotment No. 

Date and Time Stamp 

Payment Type 

Total Amount(RS.) 

CGST {9%) 

SGST {9%) 

Total Payable Amount(Rs.) 

Transation ID 

T" re_°' r a._ve 35
RTGS/NEFT Payment chalaan 

Greater Nodia industrial Development Authority 

M/S COUNTY INFRASTRUCTURE PVT.LTD. 

BRS03/1000004 

03/07/2023, 12:48:02 PM 

Water bill {Water bill) 

2096300 

0 

0 

2096300 

TRN535434423 

RTGS/NEFT Payment to be made as per below particulars 

Note: 

Beneficary name 

Pay to account no. 

Bank name 

Bank Branch Name 

IISC 

Greater Naida industrial Development Authority 

GNIDAZ5354344239 

IDFC FIRST Bank Ltd. 

CMS HUB 

IDFB0010204 

1. Please note that the pay account number consists of 6 alphaets (GNIDAZ) followed by numbers

2. Please verify the contents of this RIGS/NE ET instruction slip generated for accuracy

3. Post taking a prin out of this RTGS/NEET instruction slip please vist your bank remening the fund though RTGS/NEET or

you also use your internet Bankin in remening the fund through RTGS/NEET

4. The liability to enter the payment details as genera led above in on you / your bank kindly onsure correclness of please

ensure to remit the exact amount as displayed above (Not off any charges that your bank may
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TJ'f� f°'-JZ 
GREATER NOIDA INDUSTRIAL DEVELOPMENT AUTHORnY 

37

PLOT NO. 1, SECTOR-KNOWLEDGE PARK-IV, GREATER NOIDA CjTY, 

GREATER NOIDA DISTRICT GAUTAM BUDH NAGAR, (U.P.) 

website. Www.greaternoidaauthourity.in e-mail: authourity@gmail.gnida.in 

BUILDER RESIDENTIAL WATER CHARGES CUM PAYMENT INTIMATION 

TO, Ref. GNIDA/ BRS03/10 

M/S COUNTY INFRASTRUCTURE PVT.LTD A-

39 GROUND GLOOR SECTOR-63 NOIDA 

As on Date 

Allotment No. 

Plot Size (in SQM) 

Plot No 

Block 

Block name 

Sector name 

Location 

Interest 

Bill start date 

29-sep-22, 11:06:00 AM

BRS03/1000004

48000

GH-05B

N/A 

Nil 

Tech zone-iv 

n/a 

Plot Size for waterbill generation (in SQM) 

12% 

22-Dec-17

48000

Outstanding 
Dues inst. Due Amount Due date 

at due Date 

1 2,96,481.00 31-03-2018 2,96,481.00 

2 13,04,532.00 31-03-2019 16,24,487.50 

3 14,34,996.00 31-03-2020 -71,364.14

·4 15, 78,495.60 31-03-2021 15,07,131.46 

5 17,36,345.16 31-03-2022 34,13,949.18 

6 19,09,980.00 31-03-2032

Total 8260829.76 

Outstanding balance 

Interest on oustanding balance 

Min charges for bill period 01/04/22 to 31/3/24 

Kindly Deposit 

Deposit lnat. Amount paid Deposit date 

1 31,28,617.00 

2 34,49,100.00 

3 18,10,000.00 

8387717 

-1819178.19 as on last due /deposit date

0.00 as on 23/6/22

1909980.00

90801.81 

20-08-2019

21-06-2022

28-09-2023

Outsatanding 

at Deposit 

Date 

-1424119.15

-9178.19

-1619178.19

Note: GNIDA OFFERS ONLINE WATER BILL PAYMENT SERVICES YOU CAN USE THIS FACILITY AFTER APPLYING KYA. KYA FORM IS AVAILABE 

1. PLEASE INSURE TO DEPOSIT THESE CHARGE OTHERWISE AUTHORITY WILL TAKE APPROPRAITE ACTON TO RECOVER THE DUES.

EXPENDITURE ON RECOVERY OF ABOVE WILL BE BORNE BY YOU

2. In case of any discrepany please contact water bill department

"This is a computer geerated report hence require no signature 

1.. Discount of 5% will be gien against payment of water charges if the annual charges is paid before 1st six month (1st april to 30th sep) 

of the financial year. 

2. Rate of 12% annual inerest till 28-mar-2018 and 11% annual interest will be applied from 29 nar-2018 on half-year chpondaly basis on

the amount payble for water charges after 31st march will be chargeable in case of non-payment of the annual water charges

3. Kindly make payment by using Online portal.

Your sincerely 

Manager(Jail) 
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GREATER NOIDA INDUSTRIAL DEVELOPMENT AUTHORITY 

PLOT NO. 1, SECTOR-KNOWLEDGE PARK-IV, GREATER NOIDA CITY, 

GREATER NOIDA DISTRICT GAUTAM BUDH NAGAR, (U.P.) 

website. www.greaternoidaauthourity.in e-mail: authourity@gmail.gnida.in 

BUILDER RESIDENTIAL WATER CHARGES CUM PAYMENT INTIMATION 

TO, 

M/S COUNTY INFRASTRUCTURE PVT.LTD 

A-39 GROUND GLOOR SECTOR-63

NOIDA 

Dues inst. Due Amount Due date 

1 2,96,481.00 31-03-2018

2 13,04,532.00 31-03-2019

3 14,34,996.00 31-03-2020

4 15,78,495.60 31-03-2021

5 17,36,345.16 31-03-2022

6 19,09,980.00 31-03-2032

Total 8260829.76 

Outstanding balance 

Interest on oustanding balance 

Min charges for bill period 01/04/23 to 31/3/24 

Kindly Deposit 

Ref. 

As on Date 

Allotment No. 

Plot Size (in SQM) 

Plot No 

Block 

Block name 

Sector name 

Location 

Interest 

Bill date start 

GNIDA/ BRS03/10 

23-jun-23, 11:46:05

BRS03/1000004

48000

GH-05B

N/A

Nil

Tech zone-iv

n/a

12%

22-Dec-17

Plot Size for waterbill generation (in SQM) 

Outstanding at 
Deposit lnat. Amount paid Deposit date 

due Date 

2,96,481.00 1 31,28,617.00 2019-2020 

16,34,548.15 2 34,49,100.00 2022-2023 

-60,872.95

15,17,622.65 

34,25,627.03 

-4,697.19

6577717 

-9178.19 as on last due /deposit date

0.00 as on 23/6/22

1909980.00 

1900801.81 

GNIDA WEBSITE HTTP:// WWW GREATERNOIDAAUTHORITY.IN 

41

Outsatanding at 

DeP.OSit Date 

-14,24,119.15

-9,178.19

1. PLEASE INSURE TO DEPOSIT THESE CHARGE OTHERWISE AUTHORITY WILL TAKE APPROPRAITE ACTON TO RECOVER THE DUES.

EXPENDITURE ON RECOVERY OF ABOVE WILL BE BORNE BY YOU

2. In case of any discrepany please contact water bill department

"This is a computer geerated report hence require no signature

1 .. Discount of 5% will be gien against payment of water charges if the annual charges is paid before 1st six month (1st april to 30th sep) of the

2. Rate of 12% annual inerest till 28-mar-2018 and 11% annual interest will be applied from 29 nar-2018 on half-year chpondaly basis on the

3. Kindly make payment by using Online portal.

Your sincerely 

Manager(Jail) 
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TO, 

GREATER NOIDA INDUSTRIAL DEVELOPMENT AUTHORllY 

PLOT NO. 1, SECTOR-KNOWLEDGE PARK-IV, GREATER NOIDA CITY, 

GREATER NOIDA DISTRICT GAUTAM BUDH NAGAR, (U.P.) 

website. Www.greaternoidaauthourity.in e-mail: authourity@gmail.gnida.in 

BUILDER RESIDENTIAL WATER CHARGES CUM PAYMENT INTIMATION 

Ref. GNIDA/ BRS03/10 

M/S COUNTY INFRASTRUCTURE PVT.LTD A-

39 GROUND GLOOR SECTOR-63 NOIDA 

As on Date 

27-may-22, 12:58:00 PM

BRS03/1000004Allotment No. 

Plot Size (in SQM) 

Plot No 

Block 

Block name 

Sector name 

Location 

Interest 

Plot Size for waterbill generation (in SQM) 

48000

GH-05B

N/A

Nil

Tech zone-iv

n/a

12%

48000

Outstanding at 
Outsatanding 

Dues inst. Due Amount Due date 
due Date 

1 2,96,481.00 31-03-2018 2,96,481.00 

2 13,04,532.00 31-03-2019 16,24,487.50 

3 14,34,996.00 31-03-2020 -71,364.14

4 15,78,495.60 31-03-2021 15,07,131.46 

5 17,36,345.16 31-03-2022 34,13,949.18 

6 19,09,980.00 31-03-2023

Total 8260829.76 

Outstanding balance 

Interest on oustanding balance 

Min charges for bill period 01/04/23 to 31/3/24 

Kindly Deposit 

Deposit lnat. Amount paid Deposit date 

1 31,28,617.00 

3128617 

3413949.18 as on last due /deposit date 

58645.10 as on 27/05/2022 

1909980.00 

5382574.28 

20-08-2019

at Deposit 

Date 

14,34,610.00 

Note: GNIDA OFFERS ONLINE WATER BILL PAYMENT SERVICES YOU CAN USE THIS FACILITY AFTER APPLYING KYA. KYA FORM IS AVAILABE ON 

GNIDA WEBSITE HTTP:// WWW GREATERNOIDAAUTHORITY.IN 

1. PLEASE INSURE TO DEPOSIT THESE CHARGE OTHERWISE AUTHORITY WILL TAKE APPROPRAITE ACTON TO RECOVER THE DUES.

EXPENDITURE ON RECOVERY OF ABOVE WILL BE BORNE BY YOU

2. In case of any discrepany please contact water bill department

"This is a computer geerated report hence require no signature

1.. Discount of 5% will be gien against payment of water charges if the annual charges is paid before 1st six month (1st april to 30th sep) of 

the financial year. 

2. Rate of 12% annual inerest till 28-mar-2018 and 11% annual interest will be applied from 29 nar-2018 on half-year chpondaly basis on the

amount payble for water charges after 31st march will be chargeable in case of non-payment of the annual water charges

3. Kindly make payment by using Online portal.

Your sincerely 

Manager(Jail) 

- 43
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OTS Detail :-

A 

TOTAL DUES 

{In Rs.) 

3253967.81 

GREATER NOIDA INDUSTRIAL DEVELOPMENT AUTHORllY 

PLOT NO. 1, SECTOR-KNOWLEDGE PARK-IV, GREATER NOIDA CITY, 

GREATER NOIDA DISTRICT GAUTAM BUDH NAGAR, (U.P.) 

website. Www.greaternoidaauthourity.in e-mail: authourity@gmail.gnida.in 

Allotmetn No. BRS03 / 1000004 AsOn:27-may--2022 12:S8:08 PM 

REBATE CALCULATION 

B C D E 

TOTAL INTEREST {In 
8*40%(20-APR-22 TO 8*30%(01-JUL-22 8*20%(01-AUG-22 

30-JUN-22 TO 31-JUL-22 TO 31-AUG-22 
Rs.) 

(IN Rs.) (IN Rs.) (IN Rs.) 

171659 68663.6 51497.77 34331.8 

TOTAL PAYBLE AMOUNT ON 31-MAR-22 
(A+B-D) 

(A+B-E) 3391295.01 
(A+B-C) 3356963.21 3374129.11 

lntrest Upto 30-jun-22 
lntrest Upto 31-jul- lntrest Upto 31-aug-

lntrest after 31-mar-22 (H) 
on (GC) 92063.57 

22 on (GD) 22 on (GE) 

124057.02 156371.22 

Total amount payble 3449026.78 3498186.13 3391295.01 

Note : in this calculation di posit included only till 31-mar-2022 

Your's Sincerely 

Manager (jal) 

- 45
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GREATER NOIDA INDUSTRIAL DEVELOPMENT AUTHORITY 

PLOT NO. 1, SECTOR-KNOWLEDGE PARK-IV, GREATER NOIDA CITY, 

GREATER NOIDA DISTRICT GAUTAM BUDH NAGAR, (U.P.) 

website. Www.greaternoidaauthourity.in e-mail: authourity@gmail.gnida.in 

BUILDER RESIDENTIAL WATER CHARGES CUM PAYMENT INTIMATION 

To, 

M/S COUNTY INFRASTRUCTURE PVT. LTD. 36 

PUSHPANJALI ENCLAVE VIKAS MARG, DELHI 

Dues inst. Due Amount Due date 

1 2,96,481.00 31-03-2018

2 13,04,532.00 31-03-2019

3 14,34,996.00 31-03-2020

Total 30,36,009.00 

Outstanding balance 

Interest on oustanding balance 

Min charges for bill period 01/04/19 to 31/3/20 

Kindly Deposit 

Ref. 

As on Date. 

Allotment no. 

Plot size (in sqm) 

Plot No. 

Block 

Block Name 

Sector name 

Location 

Interest 

Outstanding at 
Deposit lnat. Amount paid 

due Date 

2,96,481.00 

16,37,688.10 

1637688.40 as on last due /deposit date 

70532.77 as on 09/08/2019 

1434996.00 

3143217.17 

GNIDA/BRS03/10 

9-aug-2019, 02:30:37 PM

BRS03/1000004 

48000 

GH-05B 

N/A 

NILL 

TECHZONE-IV 

N/A 

12% 

Deposit date 
Outsatanding 

at Deposit Date 

Note: GNIDA OFFERS ONLINE WATER BILL PAYMENT SERVICES YOU CAN USE THIS FACILITY AFTER APPLYING KYA. KYA FORM IS AVAILABE ON 

GNIDA WEBSITE HTTP:// WWW GREATERNOIDAAUTHORITY.IN 

Please deposit water charges in any of the following bank branches 

1. Canara bank, jagat farm, sector=gamma-1, greater noida, GB nagar

2. Indian bank, jagat farm, sector-gamma-I, greater noida, GB, nagar

3. Corporation bank, jagat farm, sector-gamma-I greater noida, GB nagar

4. Punjab National bank, krishna apra plaza comm. Belt sector alpha-ii greater noida, GB nagar
5. Oriental bank of commerce (OBC), sector Pl greater noida, GB nagar

NOTE:

1. PLEASE INSURE TO DEPOSIT THESE CHARGE OTHERWISE AUTHORITY WILL TAKE APPROPRAITE ACTON TO RECOVER THE DUES.

EXPENDITURE ON RECOVERY OF ABOVE WILL BE BORNE BY YOU

2. Kindly mention your allotment numbe in challan to avoid any inconvenience

3. In case of any discrepany please contact water bill department

"This is a computer geerated report hence require no signature 

1. Discount of 5% will be given against payment of water charges if the annual charges is paid before 1st six month (1st april to 30th sep) of

the finacial year.

2. Rate of 12% annual interest on half-yearly compounding basis on the amount payble for water charges after 31st march will be chargeable

in case of non-payment of the annual water charges after the end of the financial year.

3. Bank draft/pay order should be in favor of GREATER NOIDA INDUSTRAIL DEVELOPMENT AUTHORITY payble at Gr. Noida/noida/New delhi.

- 47
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Payee Name 

Allotment No. 

Date and Time Stamp 

Payment Type 

Total Amount(RS.) 

CGST (9%) 

SGST (9%) 

Total Payable Amount(Rs.) 

Transation ID 

Beneficary name 

Pay to account no. 

Bank name 

Bank Branch Name 

IISC 

Note: 

RTGS/NEFT Payment chalaan 

Greater Nodia industrial Development Authorit1

M/S COUNTY INFRASTRUCTURE PVT.LTD. 

BRS03/1000004 

03/07/2023, 12:48:02 PM 

Water bill 

2096300 

0 

0 

2096300 

TRN536434439 

RTGS/NEFT Payment to be made as per below particulars 

Greater Noida industrial Development Authority 

GNIDAZ5354344239 

IDFC FIRST Bank Ltd. 

CMS HUB 

IDFB0010204 

1. Please note (the pay account number consists of 6 alphaets (GNIDAZ) followed by numbers

2. Please verify the contents of this RIGS/NEET instruction slip generated for accuracy

3. Post taking a prin out of this RTGS/NEET instruction slip please vist your bank remening the fund though RTGS/NEET or

you also use your internet Ban kin in remening the fund through RTGS/NEET

4. The liability to enter the payment details as generaled above in on you / your bank kindly onsure correclness of please

ensure to remit the exact amount as displayed above (Not off any charges that your bank may

- 49
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IN THE HON
"' 

&L.£ JJ{jTIOJJAL 6t{<££N ·rRI!JlLAIAL PRIMCIPAL 
In the matter of: BeJJCJ-/, A.Jew o�-zH-:T 

Plaintiff(s)/ Pctitioncr(s)/ _J�RrtSoo]J __ PAJJT</ _ANR, -------------------------- .. Appellant(s)/ Applicant(s) 

VERSUS 

__ U'-JI.o>J _ D_f' _ IAIDIA __ f OfS, ______________________ ... Dcfcndant(s)/ Rcspondent(s) 

KNOW ALL to whom these presents shall come that 1/WE---�JJrY._IM£K.AS..TR!./G'TJI_K£: ___ p_v_r,_lT/)_ __ _ 
th C above namcd---A,:�--1\"'J'-\y--KU-,VilfK-�l-rlf Tti·�,-o-i.ir:i:i.iiJ-do here by appoint 

Mr. NILENDU VATSYAYAN (D/2561/2005) -:·_· " o 
0

° 0 �1 
Mr. ABDHESH CHAUDHARY (D/2498A/1999)

� 

--a--
Ms. MANI SHA SURI (D/412-H/2000) - � 2 ° 0 

0
01

Mr. NisHIKANT s1NGH (D/39612016) NCTOFDELH,coeR FE6: o 
---:7 DLCT2308691A2 54,j NCT OF DELHI COUl<T FEE 

Ms. GEETANJALI SETIA (D/3817/2020) C:..--- 23-JAN-202 o o 0Lcr2J5429oA24s9; 
z__ 

� �� :1;:;� �:: � ���
5
<� :; ? t: i712 0 2 2) II I 111111111 !11111111111111� I 11i11�Ru11 � II�� �1W1�1i'1Mii��ll!II �llil ID II 
CHAUDHARY LAW OFFICES 

Office at K-2017, (L.G.F), CHITTARANJAN PARK, NEW DELHI - 110019. 
Ph. No. 011-41053797, (M) 9810075174 

Email: ch a II d ha rv la woffices(ii,:.g ma i I.com 

Hereinafter called the Advocate(s) to be my/our Advocate(s) in the above noted case and authorize 
him/them:-
( I) To act, appear and plead in the above noted case in this Court, or any other Court to which the same may be

transferred, or the Court where the same may be tried or heard and also in the appellate Courts. 
(2) To accept notice/process of Court on my behalf. 
(3) To sign, file and present all pleadings, replications, rejoinders, appeals, cross-objections, petitions, counter 

affidavits, objections, affidavits, applications, including applications for execution, restoration, withdrawal 
and compromise, or such other petitions or affidavits or other documents as may be deemed necessary or 
proper for the prosecution of the said case in all its stages.

(4) To file and take back documents. 
(5) To withdraw or compromise the said case. 
(6) To take out execution proceedings. 
(7) To deposit, withdraw and receive moneys, cheques and other instruments and grant receipts therefor. 
(8) To do all other acts and things as may be deemed necessary or required to be done in the course of prosecution 

of the said case. 
(9) To appoint and instruct another advocate(s) and authorize him/her/them to exercise the powers and authority 

hereby conferred whenever the Advocatc(s) may think fit to do so and to sign a power of attorney on my/our 
behalf for the said purpose. 

And I/We do hereby agree to ratify and confirm all acts done by the Advocate or his substitute in the matter as my/our 
own acts, as if done by me/us to all intents and purposes. 
And I/We the undersigned do hereby agree not to hold the Advocate(s) or his substitute responsible for the result of the 
said case. 
And I/We the undersigned do hereby agree that in the event of the whole or any part of the fee agreed by me/us to be 
paid to the Advocate remaining unpaid he shall be entitled to withdraw from the prosecution of the said case until the 
same is paid up 

�c:;;e��:t���0R��!s\��e�
o hereunto set my/our hand to these presents this th

'

e .�8.::),.� 's�;� , 2024 

(ABDHESH CHA UDHARY) 

),slhJ� 
(NISHIKANT SINGH) 

(NILENDU VATSYAYAN) 

A SURI) 
E. No.D 12-H/2000 
Mob.:9810075174 

�-
(MEENA Y ADA V) 

I /
) '1

\'i 

',QI· ��\ 1�"'\°' 

\,,_,J, Sign :9!\te of Clien,t_:�) ' (]SJ'/ 
Plaintiff(s)/ Peti . 

�e,:�J(� s)/ 
Applicant(s)/ Defe int(s')/ Res ndent(s) 

Y, 

/4�
(GEET�JALI S�; 

(VINAYAK MISHRA) 
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